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;(iv) REPORTED HUNTING OF MCcQUEEN
BUSTARD IN SAURASHTRA (GUJARAT).

SHRI HARI VISHNU KAMATH:

(Hoshangabad); Mr. Speaker, by your
leave, 8Sir, I proceed, under rule 377,
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to make a statement on the following
matter of urgent public importance:—

Close on the heels of the alleged
hunting of the great Indian Bustard
in Rajasthan by some foreigners,
comes the report of hunting and kill-
ing of the McQueen bustard. a proiec-
ted species of bird, in Saurashtra
(Gujarat) by a foreigner. This is an
atrocious depredation by foreigners
who seem to look upon our country as
a happy hunting ground in more ways
than one. The governmental and ad-
ministrative supervision seems to be
grossly lax and needs lightening up,
lest worse befall. It is also necessary
that a thorough inquiry should be held
in order to ascertain how in this parti-
cular case of the McQueen bustard
hunt, the foreigner concerned 'was able
to commit a crime and go scot-free;
and whoever, through laxity or negli-
gence, abetted the foreigner{s crime
should be brought to book and award-
ed condign punishment.

MR. SPEAKER: Now we go back to
the debate on the General Budget.. .

SHRI HARI VISHNU KAMATH:
Sir, the Minister of State wants to
make a statement on what 1 have
raised.. .

MR. SPEAKER: 1 would not come
in the way if he wants to make a
statement. Probably he would like to
think over the matter.. .

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SAMARENDRA KUNDU): Un-
less the hon. Member desires that I
should say something I have nothing
particular to mention.

MR, SPEAKER: He has desired. If
you want to make a statement. now,
you may. Otherwise, we go on to the
next business.

SHRI SAMARENDRA KUNDU: I
wanted to thank the hon. Member a
vigilant Member of this House, for
bringing this matter to our notice.
First of all, we have no information
about it.. .



